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असाधारण  

EXTRAORDINARY 

भाग II—खण् ड 3—उप-खण् ड (ii)  

PART II—Section 3—Sub-section (ii) 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 

गहृ मतं्रालय 

(सीटीसीआर प्रभाग) 

अजधसचूना 

नई दिल्ली, 5 िून, 2026 

 का.आ. 2873(अ).— राष्‍ट रीय अन् वेषण अजभकरण अजधजनयम, 2008 (2008 का 34) की धारा 11 द्वारा प्रित्त 

िजियों का प्रयोग करते हुए, केन्रीय सरकार, मजणपुर उच् च न् यायालय के माननीय मुख् य न् यायमूर्ति और मजणपुर सरकार के 

परामिि से, एतद्द्वारा, Annexe Court Building, Thoubal District Court Complex, Khangabok, Thoubal, 

Manipur के तृतीय तल पर नव स्ट्थाजपत “Special Court Manipur for NIA cases” को उि अजधजनयम की धारा 11 

की उप-धारा (1) के उद्दशे्य हतेु केवल राष्‍ट रीय अन् वेषण अजभकरण द्वारा अन् वेषण दकए िाने वाल ेअनुसूजचत अपराधों के 

जवचारण के जलए जविेष न्यायालय के रूप में नामोदद्दष्ट करती ह।ै  

 

ऊपर उजल्लजखत राष्‍ट रीय अन् वेषण अजभकरण के जविेष न्यायालय का क्षेत्राजधकार परेू मजणपुर राज्य में होगा।  

  

 [फा. सं . 11011/42/2022- एन.आई.ए.] 
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MINISTRY OF HOME AFFAIRS 

(CTCR Division) 

NOTIFICATION  

New Delhi, the 5th June, 2026 

S.O. 2873(E).— In exercise of the powers conferred by section 11 of the National Investigation Agency, Act 

2008 (34 of 2008), the Central Government, hereby designates the newly established “Special Court Manipur for NIA 

cases” at 3rd Floor of Annexe Court Building, Thoubal District Court Complex, Khangabok, Thoubal, Manipur, as the 

Special Court for the purpose of sub-section (1) of section 11 of the said Act, exclusively for the trial of the Scheduled 

Offences investigated by the National  Investigation  Agency in consultation with the Hon’ble Chief Justice of the 

Manipur High Court and the Government of Manipur. 

 

The jurisdiction of the Special Court for National Investigation Agency mentioned above shall extend 

throughout the State of Manipur. 

 

 

 

 [F. No. 11011/42/2022- NIA] 

RAKESH RATHI, Jt. Secy. 
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